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… (Interruptions) 
 

11 01 hrs  

(At this stage, Shrimati V. Sathyabama, Shri Konda Vishweshwar Reddy and 
some other hon. Members came and stood on the floor  near the Table.) 

 
… (Interruptions) 

HON. SPEAKER: Hon. Members, please go to your seats.  

… (Interruptions) 
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11 01 ½ hrs 

 ORAL ANSWER TO QUESTION 

HON. SPEAKER: Q. No.  341 – Shri Vinayak Bhaurao Raut.  

(Q. 341) 

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI HARDEEP SINGH PURI): The statement is laid on the Table 

of the House … (Interruptions) 

�ी िवनायक भाऊराव राऊत: अ�य� महोदया, म� माननीय मं�ी जी से पूछना चाहता 

ह�ं,…(�यवधान) आप जानते ह� िक अभी क� ि�थित म�, पूर ेभारत देश म� करीब एक-ितहाई आबादी 

नगरीय आबादी है।…(�यवधान) सबस ेबड़ी मसुीबत यह है िक नगरीय ए�रया म� …(�यवधान) 

HON. SPEAKER: Please go back to your seats.  

… (Interruptions) 

HON. SPEAKER: The House stands adjourned to meet again at 1200 o’ Clock.  

 
11 02 hrs 

The Lok Sabha then adjourned till Twelve of the Clock. 
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12 00 hrs 

The Lok Sabha re-assembled at Twelve of the Clock. 
(Hon. Speaker in the Chair) 

… (Interruptions) 
12 0 ½  hrs  
 

(At this stage, Shrimati Sathyabama , Shri Konda Vishweshwar Reddy and 
some other hon. Members came and stood on the floor  near the Table.) 

 
 

माननीय अ�य� : माननीय सद�यगण, मझु ेिविभ�न िवषय� पर कुछ सद�य� से �थगन ��ताव 

क� सूचनाए ं �ा� ह�ई ह�। य�िप मामले मह�वपूण� ह� तथािप इनके िलए आगे क� काय�वाही म� 

�यवधान डालना अिनवाय� नह� है। म�ने �थगन ��ताव क� िकसी सूचना को भी अनमुित �दान नह� 

क� है। 

…(�यवधान) 
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12 01 hrs 
 

PAPERS LAID ON THE TABLE 

HON. SPEAKER:  Now, Papers to be laid on the Table. 

… (Interruptions) 

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN 

AFFAIRS (SHRI HARDEEP SINGH PURI): I beg to lay on the Table a copy of 

the Annual Statement (Hindi and English versions) of discretionary out of turn 

allotments made under 5% vacancies occurred in each type of General Pool 

Residential Accommodation in a calendar year in accordance with the 

guidelines of Directorate of Estates issued vide O.M. No. 12035/2/97-

Pol.II(Pt.II) dated 17.11.1997 for the year 2017. 

[Placed in Library, See No. LT 8943/16/18] 

… (Interruptions) 

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 

EMPOWERMENT (SHRI RAMDAS ATHAWALE): I beg to lay on the Table:- 

(1) A copy of the Report (Hindi and English versions) under Section 

15A(4) of the Protection of Civil Rights Act, 1955, for the year 2016. 

 (2) Statement (Hindi and English versions) showing reasons for delay 

in laying the papers mentioned at (1) above. 

[Placed in Library, See No. LT 8944/16/18] 
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(3) A copy of the Report (Hindi and English versions) under Section 

21(4) of the Scheduled Castes and the Scheduled Tribes (Prevention of 

Atrocities) Act, 1989, for the year 2016.  

(4) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (3) above. 

[Placed in Library, See No. LT 8945/16/18] 

गृह म�ंालय म� रा�य म�ंी (�ी हसंराज गगंाराम अहीर): माननीय अ�य� जी, म� िन�निलिखत 

प� सभा पटल पर रखता ह�:ं- 

(1) कंपनी अिनिनयम, 2013 क� धारा 394 क� उप-धारा (एक) के अतंग�त िन�निलिखत 

प�� क� एक-एक �ित (िह�दी तथा अ�ंेजी स�ंकरण):- 

(एक) �रहैिबिलटेशन �लांटेशंस िलिमटेड, पनुलूर के वष� 2016-2017 के काय�करण क� 

सरकार �ारा समी�ा। 

(दो) �रहैिबिलटेशन �लांटेशंस िलिमटेड, पनुलूर का वष� 2016-2017 का वािष�क 

�ितवेदन लेखापरीि�त लेखे तथा उन पर िनयं�क-महालेखापरी�क क� 

िट�पिणयां। 

[Placed in Library, See No. LT 8946/16/18] 

 

(2) अडंमान और िनकोबार �ीप समूह (पचंायत) िविनयम, 1994 क� धारा 204 के 

अतंग�त अडंमान और िनकोबार �ीप समूह  (पंचायती राज स�ंथाओ ं को सहायता 

अनदुान) (सशंोधन) िनयम, 2017 जो 17 अ�ूबर, 2017 के भारत के राजप� म� 

अिधसूचना स.ं 249/2017/एव.स.ं 3-21/96-पीआर म� �कािशत ह�ए थ,े क� एक �ित 

(िह�दी तथा अ�ेंजी स�ंकरण)। 

[Placed in Library, See No. LT 8947/16/18] 
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सामािजक �याय और अिधका�रता मं�ालय म� रा�य म�ंी (�ी कृ�णपाल गूज�र): माननीय 

अ�य� जी, म� िन�निलिखत प� सभा पटल पर रखता ह�:ं- 

(1) (एक) नेशनल इं�टीट्यूट फार द इंपावरम�ट आफ पस��स िवद इंटले�चअुल 

िडसेिबिलटीज (िद�यांगजन), िसकंदराबाद के वष� 2016-2017 के वािष�क 

�ितवेदन क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण) तथा लेखापरीि�त लेखे। 

(दो) नेशनल इं�टीट्यूट फार द इंपावरम�ट आफ पस��स िवद इंटले�चअुल 

िडसेिबिलटीज (िद�यांगजन), िसकंदराबाद के वग� 2016-2017 के काय�करण क� 

सरकार �ारा समी�ा क� एक �ित (िह�दी तथा अ�ेंजी स�ंकरण)। 

(2) उपयु�� (1) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण 

दशा�ने वाला िववरण (िह�दी तथा अ�ंेजी स�ंकरण)। 

[Placed in Library, See No. LT 8948/16/18] 

(3) (एक) नेशनल इं�टीट्यूट फार द इंपावरम�ट आफ पस��स िवद म�टीपल 

िडसेिबिलटीज (िद�यांगजन), चे�नई के वष� 2016-2017 के वािष�क �ितवेदन क� 

एक �ित (िह�दी तथा अ�ंेजी स�ंकरण) तथा लेखापरीि�त लेखे। 

(दो)नेशनल इं�टीट्यूट फार द इंवापरम�ट आफ पस��स िवद म�टीपल 

िडसेिबिलटीज (िद�यांगजन), चे�नई के वष� 2016-2017 के काय�करण क� सरकार 

�ारा समी�ा क� एक �ित (िह�दी तथा अ�ेंजी स�ंकरण)। 

(4)  उपयु�� (3) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण 

दशा�ने वाला िववरण (िह�दी तथा अ�ंेजी स�ंकरण)। 

[Placed in Library, See No. LT 8949/16/18] 
 

…(�यवधान) 
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

KIREN RIJIJU): I beg to lay on the Table a copy each of the following 

Notifications (Hindi and English versions) under Foreigners Order, 1948 and 

Rule 3 of the Passport (Entry into India) Rules, 1950:- 

(1) S.O.2652(E) and S.O.2653(E) published in Gazette of India dated 

16th August, 2017, declaring Chitpur Railway Station of Kolkata, West 

Bengal State as an authorized Immigration Check Post for entry into/exit 

from India and appointment of FRRO, Kolkata as the “Civil Authority”. 

(2) S.O.2654(E) and S.O.2655(E) published in Gazette of India dated 

16th August, 2017, declaring Vallarpadam Seaport of Kerala State as an 

authorized Port for entry into/exit from India and appointment of FRRO, 

Cochin as the “Civil Authority”. 

(3) S.O.3137(E) and S.O.3138(E) published in Gazette of India dated 

27th September, 2017, declaring Kawrpuichhuah Land Check Post in 

Lunglei District of Mizoram State as an authorized Immigration Check 

Post for entry into/exit from India and appointment of Superintendent of 

Police, Lunglei District, Mizoram as the “Civil Authority”. 

(4) S.O.3139(E) and S.O.3140(E) published in Gazette of India dated 

27th September, 2017, declaring Zorinpui Land Check Post in Lawngtlai 

District of Mizoram State as an authorized Immigration Check Post for 

entry into/exit from India and appointment of Superintendent of Police, 

Lawngtlai District, Mizoram as the “Civil Authority”. 
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(5) S.O.3605(E) and S.O.3606(E) published in Gazette of India dated 

16th November, 2017, declaring Mundra Seaport in Kutch District of 

Gujarat State as an authorized Immigration Check Post for entry into/exit 

from India and appointment of Superintendent of Police, District-Kutch 

West Bhuj, Gujarat as the “Civil Authority”. 

(6) S.O.3607(E) and S.O.3608(E) published in Gazette of India dated 

16th November, 2017, declaring Vizhinjam Seaport of Kerala State as 

an authorized Immigration Check Post for entry into/exit from India and 

appointment of FRRO Trivandrum as the “Civil Authority”. 

(7) S.O.3848(E) and S.O.3849(E) published in Gazette of India dated 

8th December, 2017, declaring Vijayawada Airport in Krishan a District 

of Andhra Pradesh State as an authorized Immigration Check Post for 

entry into/exit from India and appointment of Deputy Commissioner of 

Police, L&O-1, Vijayawada, Andhra Pradesh as the “Civil Authority”. 

(8) S.O.291(E) to S.O.298(E) published in Gazette of India dated 19th 

January, 2018, declaring four river Ports of Assam [Dhubri, Pandu 

(Guwahati), Nagaon and Karimganj] River Ports as an authorized 

Immigration Check Post for entry into/exit from India and appointment of 

concerned SSP/SPs as the “Civil Authority”. 

(9) S.O.732(E) and S.O.733(E) published in Gazette of India dated 19th 

January, 2018, declaring Krishnapatnam Port in Nellore District of 

Andhra Pradesh State as an authorized Immigration Check Post for 
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entry into/exit from India and appointment of Superintendent of Police, 

Nellore District, Andhra Pradesh as the “Civil Authority”. 

[Placed in Library, See No. LT 8950/16/18] 

… (Interruptions) 

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND 

HIGHWAYS, MINISTER OF STATE IN THE MINISTRY OF SHIPPING AND 

MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND 

FERTILIZERS (SHRI MANSUKH L. MANDAVIYA): I beg to lay on the Table:- 

(1) A copy of the Annual Accounts (Hindi and English versions) of the 

National Institute of Pharmaceutical Education and Research, Kolkata, 

for the year 20162017, together with Audit Report thereon. 

(2)  Statement (Hindi and English versions) showing reasons for delay 

in laying the papers mentioned at (1) above.  

[Placed in Library, See No. LT 8951/16/18] 

(3) A copy of the Annual Accounts (Hindi and English versions) of the 

National Institute of Pharmaceutical Education and Research, 

Ahmedabad, for the year 2016-2017, together with Audit Report thereon. 

(4)  Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (3) above. 

[Placed in Library, See No. LT 8952/16/18] 

… (Interruptions) 
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THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI GAJENDRA SINGH SHEKHAWAT): On behalf 

of Shri C.R. Chaudhary, I beg to lay on the Table :- 

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Food 

Corporation of India, New Delhi, for the year 2016-2017, along with 

Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Food Corporation of India, New Delhi, 

for the year 2016-2017. 

(2) Statement (Hindi and English versions) showing reasons for  delay in 

laying the papers mentioned at (1) above.  

[Placed in Library, See No. LT 8953/16/18] 

 
… (Interruptions) 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

FARMERS WELFARE (SHRI GAJENDRA SINGH SHEKHAWAT): I beg to  lay 

on the Table:- 

(1)   A copy each of the following papers (Hindi and English versions) under 

subsection (1) of  Section 394 of the Companies Act, 2013:-  

(i) Review by the Government of the working of the  Agrinnovate India 

Limited, New Delhi, for the year 2016-2017.  
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(ii) Annual Report of the Agrinnovate India Limited, New Delhi, for the 

year 2016-2017, alongwith Audited Accounts and comments of the 

Comptroller and Auditor General thereon.  

(2) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (1) above.  

[Placed in Library, See No. LT 8954/16/18] 

 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI SHIV 

PRATAP SHUKLA): On behalf of Shri Arun Jaitley, I beg to lay on the Table a 

copy of the Notification No. 30/2018-Customs (Hindi and English versions) 

published in Gazette of India dated 20th March, 2018, together with an 

explanatory memorandum making certain amendments in the Notification No. 

27/2011-Customs dated 1st March, 2011 so as to reduce export duty on raw 

sugar, white or refined sugar from 20 per cent to Nil under Section 159 of the 

Customs Act, 1962. 

[Placed in Library, See No. LT 8955/16/18] 

… (Interruptions) 
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12 06 hrs 

 STATEMENTS  BY MINISTERS 
(i)  Regarding missing persons in Mosul, Iraq 

 
माननीय अ�य� : मेरी सभी से �र�वे�ट है, माननीय सषुमा जी िकसी बह�त गंभीर बात पर 

�टेटम�ट द�गी। 

…( �यवधान) 

HON. SPEAKER: Hon. Members, please cooperate.  

… (Interruptions) 

माननीय अ�य� : आपको वह जानकारी देना चाह रही ह�, बह�त गंभीर बात है। 

…( �यवधान) 

HON. SPEAKER: She wants to inform you something.  This is an important 

information.  

… (Interruptions) 

माननीय अ�य� : �या आप सभी मेरी बात भी नह� सनु�गे? 

…(�यवधान) 

HON. SPEAKER: Hon. Members, please listen to me.   

… (Interruptions) 

माननीय अ�य� : आप उसे भी सनुना नह� चाह�गे? 

…(�यवधान) 

HON. SPEAKER: She wants to inform you about the death of 

39 Indians in Mosul.  She wants to inform you about that.  At least, listen to 

her.  

… (Interruptions) 
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माननीय अ�य� : आप उसे भी सनुना नह� चाह�गे? 

…(�यवधान) 

माननीय अ�य� : आप �या कर रहे ह�? 

…(�यवधान) 

माननीय अ�य� : आप मोसलु क� बात सनुना नह� चाह�गे? 

…(�यवधान) 

HON. SPEAKER: No, this is not proper.  

 Sushmaji,  please speak. 

… (Interruptions) 

िवदेश म�ंी (�ीमती सुषमा �वराज): अ�य� महोदया, कई बार इस सदन म� चचा� ह�ई 

है।…(�यवधान) अ�य�ा जी, यह ऐसा िवषय नह� है, िजसे म� शोर-शराबे म� रखना 

चाह�ंगी।…(�यवधान) म� आपके मा�यम से सभी सांसद� से करब� िनवेदन करना चाहती ह� ंिक म� 

एक अशुभ सूचना ससंद को देना चाहती ह�,ं जो शोर-शराबे म� नह� द ेसकती।…(�यवधान) मामला 

बह�त सजंीदगी का है।…(�यवधान) यह इराक म� बंधक 39 भारतीय� से सबंंिधत िवषय है, िजस पर 

इस सदन ने बह�त बार चचा� करवाई है और हर बार म�ने कहा िक जब तक मेर ेपास कोई ठोस सबूत 

उनके िजदंा या मतृ होने का नह� होगा, तब तक म� उ�ह� मतृ घोिषत नह� क�ंगी।…(�यवधान) 

आज म� सबूत लेकर आई ह�ं, इसिलए उस सबूत को यहा ंरखना चाहती ह�।ं…(�यवधान) म� आपसे 

�ाथ�ना क�ंगी िक कृपया शांत रह कर मेरी बात सनु लीिजए।…(�यवधान) रा�य सभा म� सभी 

सांसद� ने साथ िदया और बह�त शांित से म� अपनी बात रख सक�।…(�यवधान) म� लोक सभा म� 

उतनी ही शांित से अपनी बात रखना चाहती ह� ं�य�िक  जो डी.एन.ए. सै�प�स हमने भेजे थे, उनम� 

से 38 लोग� के सै�प�स मैच कर गए।…(�यवधान) इसका मतलब है िक 38 लोग� के मार ेजाने क� 

पिु� हो गई है।…(�यवधान) 39 डी.एन.ए. सै�प�स म� काफ�, 70 �ितशत डी.एन.ए. िमल गया 

है।…(�यवधान) म� ऐसी खबर शोर-शराबे म� कैस ेद ेसकती ह�?ं…(�यवधान) यह सारा काम िजतना 
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किठन था, वह कैसे  ह�आ, यह म� बताना चाहती ह�,ं लेिकन अगर इस तरह का शोर होता रहेगा तो 

म� लंबी बात नह� बता पाऊंगी।…(�यवधान) 

 अ�य�ा जी, भारतीय समयानसुार डेढ़ बजे मािट�यस फाउंडेशन क� हेड इराक से �ेस-

का�ँ� स करने वाली ह�।…(�यवधान) म� नह� चाहती ह� ं िक देश, दूसर ेदेश के लोग� के मा�यम से 

इसको जाने।…(�यवधान) जब आपके िवदशे मं�ालय के पास पूरी जानकारी है तो बेहतर है िक म� 

सदन म� जानकारी दू।ं…(�यवधान) म� रा�य सभा म� जानकारी दकेर आई ह�।ं…(�यवधान) सभी ने 

बह�त ही शांित से वह बात सनुी।…(�यवधान)  म� चाहती ह� ंिक अगर आप मझेु शांित का दान द� तो 

म� लोक सभा म� भी उस बात को उसी तरह से आपके सामने रख सकंू।…(�यवधान) अगर यही 

शोर-शराबा होगा, तो म� नह� बोल पाऊंगी।…(�यवधान) 

HON. SPEAKER: This is not proper. 

… (Interruptions) 

HON. SPEAKER: Please, listen to her.   

… (Interruptions) 

HON. SPEAKER: You just do not want to listen it.   

… (Interruptions) 

माननीय अ�य� : �या मानवता से इतने बाहर हो गए? 

…(�यवधान) 

माननीय अ�य� : �या मानवता से इतने पर ेहो गए हो? 

…(�यवधान) 

HON. SPEAKER: You do not have any feeling for them.  This is not proper at 

all.  

… (Interruptions) 
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माननीय अ�य� : आप इतने सवेंदनहीन मत बन�। आप लोग इस तरह क� राजनीित मत क�िजए। 

…(�यवधान) 

HON. SPEAKER: This will spoil our image.  

…(Interruptions) 

HON. SPEAKER: This is a very sorry state of affair. I am sorry. 

 

 

…(Interruptions) 
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HON. SPEAKER: Now, Reports of Standing Committee on Health and Family 

Welfare – Dr. Sanjay Jaiswal. 

 

12 07 hrs 

STANDING COMMITTEE ON HEALTH AND FAMILY WELFARE 

109th Report 

 

DR. SANJAY JAISWAL (PASCHIM CHAMPARAN): I beg to lay on the Table 

the 109th Report (Hindi and English versions) on the National Medical 

Commission Bill, 2017 of the Standing Committee on Health and Family 

Welfare.        
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12 08 hrs 

 
STATEMENTS BY MINISTERS ... Contd. 

(ii) Status  of implementation of the recommendations contained in the 
304th Report of the Standing Committee on Science and Technology, 
Environment and Forests on Action Taken by the Government on the 
recommendations contained in the 296th Report of the Committee on 
Demands for Grants (2017-18), pertaining to the Department of Science 

and Technology, Ministry of Science and Technology 
 

THE MINISTER OF SCIENCE AND TECHNOLOGY, MINISTER OF EARTH 

SCIENCS AND MINISTER OF ENVIRONMENT, FOREST AND CLIMATE 

CHANGE (DR. HARSH VARDHAN): I beg to lay a statement regarding the 

status of implementation of the recommendations contained in the 304th Report 

of the Standing Committee on Science and Technology, Environment and 

Forests on Action Taken by the Government on the recommendations 

contained in the 296th Report of the Committee on Demands for Grants (2017-

18), pertaining to the Department of Science and Technology, Ministry of 

Science and Technology.  

  

                                                             
 Laid on the Table and also placed in Library, See No. LT  8956/16/18 
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12 09 hrs 

(iii) Status  of implementation of the recommendations contained 
in the 203rd Report of the Standing Committee on Home Affairs on 
'Border Security : Capacity Building and Installations', pertaining 

to the Ministry of Home Affairs 
 
 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 

KIREN RIJIJU): I beg to lay a statement regarding the status of implementation 

of the recommendations contained in the 203rd Report of the Standing 

Committee on Home Affairs on ‘Border Security : Capacity Building and 

Installations’, pertaining to the Ministry of Home Affairs.  

  

                                                             
 Laid on the Table and also placed in Library, See No. LT  8957/16/18 
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12 10 hrs 

MOTION RE: 53RD REPORT OF BUSINESS ADVISORY COMMITTEE 
 
रसायन और उव�रक म�ंी तथा ससंदीय काय� म�ंी (�ी अन�तकुमार) : अ�य� महोदया, म� 

��ताव करता ह� ं:- 

“िक यह सभा 19 माच�, 2018 को सभा म� ��ततु काय� मं�णा सिमित के   

      53व� �ितवेदन से सहमत है।”  

 

HON. SPEAKER: The question is:  

“That this House do agree with the Fifty-third Report of the Business 

Advisory Committee presented to the House on the 19th March, 2018.” 

The motion was adopted. 

 

 

…(Interruptions) 

माननीय अ�य� : यह बह�त दखु क� बात है। मझेु बह�त दखु हो रहा है िक हम राजनीित म� इतने 

सवेंदनहीन हो गए ह� िक कोई काम नह� करने द ेरहे ह�। अपने ही लोग� के िलए यह सवेंदनहीनता 

अ�छी नह� है। This is not fair. I am sorry. 

…(�यवधान) 

माननीय अ�य� : कम से कम आप लोग तो बैठ जाए।ं आप लोग तो शांित रख�। 

…(�यवधान) 

माननीय अ�य� :  ऐसी सॉरी �टेज कभी नह� आई होगी। �ैिफिकंग का िबल इं�ोड्यूस होने के 

िलए लगा ह�आ है और भी कई अ�छे काम होने ह�। 

…(�यवधान) 
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12 12 hrs 

 OBSERVATION BY THE SPEAKER 
 Notices of  Motion of  No Confidence 

 

HON. SPEAKER: Hon. Members, I have received notices of Motion of No-

Confidence in the Council of Ministers from Sarvashri V.Y. Subba Reddy and 

Thota Narasimhan.  I am duty bound to bring the notices before the House.  

Unless the House is in order, I will not be in a position to count the 50 

Members who have to stand in their assigned places so that I can ascertain as 

to whether the leave has been granted or not. 

 Therefore, I request all of you to go back to your seats. 

 

 

… (Interruptions) 

माननीय अ�य� : यह अ�छी बात नह� है। आप लोग� म� िहंद�ुतान के लोग� के िलए भी सवेंदना 

नह� है, यह कैसी राजनीित है?  दोनो कािंफड�स मोशन के िलए भी तो चचा� करनी पड़ेगी। आप 

िकसी बात म� सहयोग नह� कर रहे ह�। 

…(�यवधान) 

HON. SPEAKER: Since the House is not in order, I will not be able to bring the 

notices before the House. 

… (Interruptions) 
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HON. SPEAKER: The House stands adjourned to meet again on Wednesday, 

the 21st March, 2018 at 11. a.m. 

 

12 13 hrs 

The Lok Sabha then adjourned till Eleven of the Clock on Wednesday, 
March 21, 2018/Phalguna 30, 1939 (Saka). 

 

 
 

 

 


	ORAL ANSWER  TO QUESTION 

	THE  DEPUTY SPEAKER

	PANEL OF CHAIRPERSONS

	The Lok Sabha then adjourned till Eleven of the Clock on Wednesday, March 21, 2018/Phalguna 30, 1939 (Saka).




